
 

PRESENT: 

For the Applicant   : Ld. Adv. Mr. Roshan Verma (physical)  

For the Respondent   : Ld. Adv. Mr. B.M. Maheshwari 

ORDER 

Due to the paucity of time, the matter could not be heard. 

List the matter on 21.03.2024.   

             

  sd/-             sd/- 

              KAUSHALENDRA KUMAR SINGH                                P. MOHAN RAJ 
   MEMBER (TECHNICAL)                      MEMBER (JUDICIAL) 

               Neeraj                         
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IN THE MATTER OF:  
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Order delivered on 15/02/2024 

Coram:  

P. Mohan Raj, Hon’ble Member(J) 
Kaushalendra Kumar Singh, Hon’ble Member(T) 

 


